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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD B

", .AT HYDERABAD

0A.1230/96

Be tween

R. Prabhakar
and

1, The Sub Pivisional Officer
Te lecom -
Karim Nagar

2. Telecom District Managef
Karimnagar o .

3. Chief General Mahager
Telecom .
Deorsanchar Bhavan
Hyderabad -

Counse=l fer the applicant

Ceunsel for the respond=nts

. CORAM

: Applicant

' HON., MR, R. Rangarajan, Member {Admn.)

dt., 22-10+96

Respoendents

K. Venkateswy
Advecate

V. Vined Kum
Addl, CGSC

s NCH

hra Raeo




(2

OA.1230/96 , dt,22-10-96

Judgement

Oral erder { per Hen. Mr. R. Rangarajan, Member (Admn.) )

Heard Sri K. Venkateswara’Ra@, for the applicaht apd sri

ViighRumaepe for the respendents.

1. Tﬁis 0a is filed praying for a direction for re-
engagement of the appdicant as Casual mazdoor. After
hearing the case for some time the learned counsel for
the appliceht stated that he is withdrawing this Oa
without prejudice kmxkk®x to appreach the Departmental‘
channel for rédressal of his gfievance. In view of| the
apeve, the OA i3 dismissed as withdrawn. But this will
net stand in the way of the applicaht te approach the

appropriate Departmental authorities in. this cennection,

(R, Rangarajan)
Member (Admn.)

Dated ¢ 22nd Oct., 1996
Dictated in Open Court
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0.A.ND.1230/96.

Copy to:

1? Tha

Sub Divisional DFFicer,

Telacom, Karimnagar,

2., Telecom District Menager,
Karimnagar,

3. The

Chief General Manager,

Telecom,
Doorsanchar Bhawan,

Hyderabad.

4, One

CAT,

5. One

CAT,

6.9 One

7. Ons

YLKR

w

copy to Mr.K.'enkateswar Rao, Adwocata,
Hyderabad,

copy to Mr.v.'inod Kumar, Addl.CGSC,
Hydarabad.

copy to Library,CaT,Hydarabad,

duplicate copy;
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THE CENTRAL ADMINISTRATTVE TRISUNAL
HYDER4 BAD BENCH HYDERAB:D

THE HOW'DLZ SHRI R,RANGARATAN: M(a)

DATED: RA-1076

OROER/JUDGEMENT

RA/C.D/MALND,

in -

ADMYTTZ0 AND INTERIM DIRECTIGNS ISSUED
ALL;ED

DISPOSED OF WITH DIRICTIONS &
BISMYS5SED

DISMISSED 'AS WITHDRAWN
LIDERER/REIZCTED

ND ORDER AS TS CO5TS.

YLKR _ II COURT
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